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Representation to Kerala en Cashew
Cor porution of India

4192, SHR1 C K CHANDRAPPAN
Will the Minister of FOREIGN TRADE
be pleased to state

Kerala Government
have requested for more  representatives
from the Kerala Cashew Development
Corporation m the Cashuw Coiporation of
India j and

(a) whether the

(b) if so, the duursion taken thereon ?

THE DILPUTY MINISTFR IN THE
MINISTRY OF FORFIGN TRADL (SHRI
A C GEORGL) (a) Yes, Sir

(b) As various interests have to be re-
presenied on the Cashew  Coiporation
Board, 1t has becn pussible to accommodale
only one nomunce of the Kerala Cashew
Development  Corporation A separate
representatne of Kerala Stite has also been
appointed,
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Issue of Order prohibiting Foreigners
from Producing sny Film or
Documentary for Publhic
kxhibition

4194 SHRIM M JOSEPH : Will the
Minister of HOME AFFAIRS be pleased to
state *

(a) whether Government have 1ss ed
any otder under Suetion 3 of the Foreigners
Act 1946 prolibitiug forcigners fiom pro-
duuing any film or documentary for public
exhibiion without prior  permission  of
Government |, and

(b) 1f s0, thc man points thereof ?

THIL MINISTIR OF STATHE IN THE
MINISTRY OF HOML A>FAIRS (SHRI
K C PANT) (1) and (b) Yes, Sir A
copy ol the Order called the Yoreigners
(Steond Amendment) Order, 1971, 15 placed
on the Table of the Ilouse |Placed in
Library. Sce No LI—625]71]

Village Volunteer Force in Manipur

4195 SHRI N TOMBI SINGH. Wil
the Minister of 1IOME AFFAIRS be pleased
10 state .

(a) the time upto which the Village
Volunteer Force 1n Manmipur 1s to continue
there

(b) whether the Seccurity Commissioner
contiols the working of the Village Volunteer
Force 1n Manipur §

() 1f so, the control that Government
of Manipur exercise on the Security Come-
missioner ; and

(d) whether the general public in Mani-
pur consider the Sccunty Commussioner’s
oftice as a super Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS  (SHRI





